. o

NS

IN THE CENTRAL ATMINISTRATIVE TRIBUNAL,HYDERABAD BENCH

AT HYDERBAD.

5.A.No. 715 of 1996. .

. -
Date: July 4, 1994.

Batweean:

¢. P. Joseph. . e Applicént.
and

1.The Chief Gensral Manager,
Telecom, A.FP.Circle, DoorSanchar
Bhavan, Nampally, 3tation Road,
Hyderabad.

2 .The General Manager (Telecom)
- Guntur, Guntur District.

3. The Tslecom District Engineer,
Prakasam District, Ongole.

4., The Sub Divisional Dffic=r,
Telecom, Markapur, Prakasam iit. Respondent.

Counsel for the Applicant: Sri A.V.Rama Rao.

Counsel for the Respondents: Sri N.V.Raghava Reddy for

S5ri W.Bhaskara Rao,
b4 ¥xRXx (XK » 4
ar Xz EXIXAXRAX _ Counsel for Respond

CORAM:
HOW'BLE SHRI JUSTICE M.G.CHAUDHARI, Vice=Chairman.

HOW'BLE SHRI H.RASTNDRA PRASADR, Member (fifg;/,
, 0

Addl. Standin

2nLs.
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0.A.No.715/1996. " pate: July 4,1996.

ORDER 3

{(aS PER HON'BLE SHRI JUSTICE M,G.CHAUDHARI,VICE-CHAIRMAN)

The learned Advocate on record, Sri A.V.

53]

Rama Rao appearing for +he applicant reiterats

the request made by him in the precipe - letfer

dated 3-=7=-1996 towX withdraw the 0.A., ON

[

instructions of the applicant. sri N.V.Raghaya Reddy

al

2]

for K. Bhaskara Rao, Additional Standing coun

¢

for the respondents has not opposed. st

g aacmré&ag&yLa&éeﬁeﬁA@eAb@zw&bhépﬁun.

g

The O.A., iS dismissed as withdrwn.

No orcder as to cnsts.

S
(M.G.CHAUBHARI,J)
Vice~-Chairmarn.
‘\‘\ Date: July 4,1996. 1
ﬂ . =mosmemmmo=momoTooe J ;
' S Dictated in open Court. f?vﬁﬁ%ﬂ%j(B
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0.A.715/96.

TO.

1. The Chief General Manager, Telecom,

2.

3.

4.

5.

6.

A.P.Circle, Doorsanchar Bhavan,
Nampally, station Road, Hyderabad.

The General Manager (Telecom)
Guntur, Guntur Dist.

The Telecom District Engineex
prakesam Dist. ongole.,

The Sub Divisional officer,
Telecom, Markapur, Prakdsam Dist.

One copy to Mr.A.V.Rama Rao, Advocate, CAT.Hyd.

One copy to Mr FREYFRKANROGRBEBY K.Bhaskar Rao,

7 .One copy to Library, cAT .Hyd.,

8.

One spare.copy.

pvm.

-~

a@dl Lcesc.cat JHyc
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TYPED BY  CHECKED BY

- ‘ COMPARED BY APPROVED BY

IN THE CENIRAL ADMINISTRATIVE TRIBUNAL

HYDERABAD BENCH AT HYLERABAD

(’

THE HDN BLE MR.JUSTICE M.G,CHAUDHARI
- ' VICE*CHAIRMAN

/ AND .

THE HON'BLE MR.H,RAJENDRA PRASAD:M(A)

-

Dateds: k\-') ~1996

f

' | o ORDER/JNEGHMENT

. © ' Mua./R.A/C.AWNO.
.\ ' in - -

0.a.N0. 557 1Y |ak

T.a.No. (W.P. )

- Admittgd and Interim Directions_.
issued.
Allowegd.
Dispgsed of with directions
Di smifssed
Dismissed as withdrawn

Dismissgd for Befault,

Orderef/Re jected.

No order as to costs.
pvm :

hlhr Torufirn #m
Cenmr Adwinistrative Talams!
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